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Vivek Singh v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 23113 
X16 v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 23336 
Yasin v. State of U.P., (Rajesh Singh Chauhan and Abdhesh Kumar Chaudhary, JJ.), 2025 SCC 

OnLine All 8755 
Yogendra v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 22916 
Yogesh Kumar v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 22975 
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Avexa Corpn. (P) Ltd. v. State of A.P., (R. Raghunandan Rao and Venkata Jyothirmai Pratapa, JJ.), 
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Sri Srinivasa Lorry Transport v. Commr., (R. Raghunandan Rao and Harinath N., JJ.), 2024 SCC 
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T Gevanamma v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 2410 
Tata Chemicals Ltd. v. Asst Director, (Subhendu Samanta, J.), 2026 SCC OnLine AP 2414 
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2026 SCC OnLine Bom 6635 
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Jaideep Marathe v. State of Maharashtra, (Suman Shyam and Advait M. Sethna, JJ.), 2026 SCC 
OnLine Bom 6636 

K.G.H. Dodhiya v. New India Assurance Co. Ltd., (R.I. Chagla and Farhan P. Dubash, JJ.), 2026 
SCC OnLine Bom 6633 

Ketaki Gokhale v. Anand Chandani, (Dr Neela Gokhale, J.), 2026 SCC OnLine Bom 6634 
Macrotech Developers Ltd. v. Municipal Corpn. of Greater Mumbai, (Manish Pitale and Shreeram 

V. Shirsat, JJ.), 2026 SCC OnLine Bom 6637 
PNB Housing Finance Ltd. v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.), 
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OnLine Bom 6296 
Shreenath Finstock (P) Ltd. v. Union of India, (G.S. Kulkarni and Somasekhar Sundaresan, JJ.), 2024 
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OnLine Bom 6288 
Vijay Channabasav Suttatti v. CIT, (K.R. Shriram and Dr Neela Gokhale, JJ.), 2024 SCC OnLine 
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